NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 20t day of July 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mrs. Shreesha Merla,
Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) DCB Bank Limited M/s. Maithreyi
(Ins) No. 207/2023 Vs Canthaswamy
For Condone Delay Ramakrishnan Sharma
IA No. 681/2023 Sadasivam,
To dispense with Erstwhile
IA No. 684/2023 Liquidator/Chairman,
For Stay Monitoring Committee,
IA No. 682/2023 ThiruArooran Sugars
Additional Docs. Ltd. & 3 Ors.
IA No. 683/2023
2 Comp App (AT) (CH) A.Sai Siva Jyothi Ms. B Ramya
(Ins) No. 208/2023 Vs
For Condone Delay Ms. Sripriya Kumar,
IA No. 698/2023 RP, M/s. Prasad
For Stay Properties &
IA No. 689/2023 Investments Pvt. Ltd.
Leave to file
IA No. 690/2023
To dispense with
IA No. 691/2023
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3 Comp App (AT) (CH) The Superintending Mr. B Dhanaraj M/s Ramalingam &
(Ins) No. 104/2023 Engineer Associates
For Stay Vs Mr. P Elayaraj
IA No. 379/2023 Parikh Fabrics Pvt. Kumar
Ltd. Mr. R
Imayavaramban
Mr. S Jayaharan
4 Comp App (AT) (CH) Park Energy Pvt. Ltd. | Mr. Dhananjaya Sud | Mr. Pranava

(Ins) No. 62/2023
For Exemption

IA No. 227 &
228/2023

For Stay

IA No. 229/2023
For Directions

IA No. 269/2023

Vs
State Bank of India &
Anr

Charan-R1




) Comp App (AT) (CH) Konala Pedi Reddy Mr. Adithya Reddy
(Ins) No. 156/2023 Vs
For Stay Gauri Agrotech
IA No. 516/2023 Products Pvt Ltd & 2
Ors.
6 Comp App (AT) (CH) Mr. Padmakumar M/s Aiyar & Dolia Mr. T Ravichandran-

(Ins) No. 142/2023
For Condone Delay
IA No. 564/2023
To implead

IA No. 473 &
500/2023

For Stay

IA No. 475/2023

Vs

Stressed Asset
Stabilization Fund &
Anr.

R1

For Hearing

Swarna Bhaskar
Holdings Pvt. Ltd.

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7 Comp App (AT) (CH) Sarah Qureshi Mr. CV Shailandran | M/s. Hirendernath
No.111/2022 Vs & Prakruti
For Directions GB Bakers Industries Golechha- R2, R3,
IA No. 999 & Pvt. Ltd. & 7 Ors RS
1000/2022 Mr. Nomula
Srinivas- R4
M/s Munuga
Sateesh-R6
Mr. Munuga
Sateesh- R7
M/s Vrinda & Komal
Agarwal- R8
8 Comp App (AT) (CH) Sree Vanamali Agro Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 266 /2022 Farms Pvt. Ltd. & 4 Suryanarayana
Ors.
Vs.
Viswaroopi Energy
Pvt. Ltd
WITH
9 Comp App (AT) (CH) Sri Kalyana Mr. PBA. Srinivasan | Mr. Y
(Ins) No.267 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs.
LEPL Ventures Pvt.
Ltd.
WITH
10 | Comp App (AT) (CH) Sri Kalyana Mr. PBA. Srinivasan | Mr. Y
(Ins) No.294 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs.




WITH

11 Comp App (AT) (CH) Sree Vaibhavi Mr. PBA. Srinivasan | Mr. Y
(Ins) No.296/2022 Infrastructures Pvt. Suryanarayana
Ltd. & 3 Ors.
Vs.
LEPL Peopletech Pvt.
Ltd.
WITH
12 | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA. Srinivasan | Mr. Y
(Ins) No.297/2022 Infrastructures Pvt. Suryanarayana
Ltd.
Vs
Medipro Edu
Management Pvt. Ltd.
13 | Comp App (AT) (CH) Global Coal Ventures | Mr. K. Gaurav Ms. M Savitha Devi-
(Ins) No. 250/2022 Pvt. Ltd Kumar R1
Vs Mr. Avinash
S.Rajendran RP/Head Krishnan Ravi-R2
- Monitoring
Committee In the
matter of M/s. Empee
Distilleries Ltd & Anr
14 | Comp App (AT) (CH) UCO Bank Mr. Srinath M/s. J Sagar
(Ins) No.155/2022 Vs. Sridevan Associates
For Stay G. Ramachandran Mr. Vinod Kumar
IA No. 361/2022 Liquidator of Sai
For Interim Injunction | Regency Power
IA No. 362/2022 Corporation Pvt. Ltd.
15 | Comp App (AT) (CH) Yogayatan Ports Pvt. Mr. Kumar Anurag Mr. Pranava
(Ins) No. 45/2023 Ltd. Singh Charan- R2
Leave to file Vs
IA No. 159/2023 A. Rajendra & 2 Ors
For Exemption
IA No. 160/2023
For Stay
IA No. 161/2023
16 | TA (AT) No. 60/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App (AT) No. Anr. Vasudevan Vijayakumar &
84 /2020) Vs. Mr. Vignesh Sekar-
T.RVenugopal & 16 R1-R4
Ors.
WITH
17 | TA (AT) No. 61/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App (AT) No. Anr. Vasudevan Vijayakumar &
85/2020) Vs. Mr. Vignesh Sekar-
T.RVenugopal & 16 R1-R4
Ors.
WITH
18 | TA (AT) No. 62/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad

(Comp App (AT) No.
86/2020)

Anr.

Vs.

T.RVenugopal & 16
Ors.

Vasudevan

Vijayakumar &
Mr. Vignesh Sekar-
R1-R4




WITH
19 | TA (AT) No. 96/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) No. Anr. Vasudevan Vijayakumar &
359/2019) Vs. Mr. Vignesh Sekar-
T.RVenugopal & 16 R1-R4
Ors.
WITH
20 | TA (AT) No. 97/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) Anr. Vasudevan Vijayakumar &
No.361/2019) Vs. Mr. Vignesh Sekar-
T.RVenugopal & 16 R1-R4
Ors.
WITH
21 | TA (AT) No. 98/2021 Danesa Raghulal & Mr. Rajagopal Mr. Prasad
(Comp App) (AT) No. Anr. Vasudevan Vijayakumar &
362/ 2019) Vs. Mr. Vignesh Sekar-
T.RVenugopal & 16 R1-R4
Ors.
22 | Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam | Ms. Rajashree-R1&
No.113/2022 Vs Raja R2
To dispense with Stove Kraft Private Mr. Anant Merathia-
IA No.1032/2022 Limited & 4 Ors R4
IA No.1033/2022 Mr. S Aravindan- RS
IA No.1034/2022
23 | Comp App (AT) (CH) J. Mohan Babu Mr. Rohan Mr. Sankar
(Ins) No.333/2022 Vs Rajasekaran Varadharajan
Ramya Outsourcing
Solutions Pvt. Ltd.
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By the order of Hon’ble Member (J)

(Chennai Bench)
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